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var.m.m.Lo@hé,Advocate, counsel for the applicant.
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On accour'rt of this prometion the respondent Ne.5, naiely,

: |
Shri S. U.Qu:':eshi, who was working as ALF was reverted to his

P

substantiveli post of Chargeman *aA*. Though ‘the pay scale eof

| .
both these posts, namely, ALF and Chargeman '&%,is the same

P i.e. R_s.550-;-750, but for promotien to the post of LOCo Foreman
% | _ .
, N

("LF® for s!hOrt) . the Chargeman ‘A' are required to be first
I . A . -
promcrtea asI ALF, Despite the applicant's ear lier promotion
|

as AL‘E‘ ne nas ‘been considered as junior to Shri Qureshi

1 - ~ - - T
| .

on acceunt of the earlier entry of Snri Quresm. in the grade
I
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©f ‘Chargeman| “Aj*@sﬁ.issg“;jiﬂt},emx Shri Qureshi was given

A

prometien as LF w.e.f. 1.1, 1984- whereas the appl:.cant was

mthat grade :
given promot[lan[w.e f. 6.10.87 as per Annex,a-6. The
. | .

‘applicant submits that the General Manager, Northern Railway,

| .
had issved a letter gated 27.5.1991 (annex.A-7), in Which

it was mentipnec’l that in respect of those LIF whoge date of

as LF

promotion/was identixal, namely, 1.1.1984 the inter se seniority

| . .
shall be detiermined not on the basis of date of promotion

ory of Chargeman in the grade of Rs.550 750 but

\ f

‘:; sis may be taken as the basis for determlnmg

senierity.

'On the basis Of this letter the applicant made.

!
|

a representati@n t0 the responé!ents that he should be

| the said
considered- alts senior to/Shri Qureshi and respondent No.6,

‘nane ly, Shri !Shyam Ial/ for the purpoeses of prometien to the

grade of IF, In reply to this representation the Divisional
| |

Rallway Manager, Northern Railway, Jodhpur issued a letter

. dated 16.11¢1994 (Ar}nex.A-l), stating that the said letter

, [ : ’ .
of the Headquarters/.N@rthern' Railway/dated 27.5.1991 is
i s ,
applicable Ionly in cases of those whose date of promotion
A - - since _
as LF was identical i.e, 1.1.1984 ; Ahe applicant was promoted
; \ . .

as LF w.e.f, 6,10,1987 the said letter of the Headquarters

. Nerthern Railway/does not apply to his case.
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3. We find that while it is absolutely correct »thét

the saild letter of 27.5.1991 is directly applicable only

to the cases| of those_ LF whose date of promotion in that
| o

|

grade was 1.51.1984;(- there is a principle -enunciated’ in

this letter. This principle is that during the period when
|

Chargeman in the gr'ade of Rs5.550-750 were required to appear
| : ’
a i . .
4 for /se lectio:n for promotion as ALF the inter se seniority
. |
o
of Chargeman{ ‘A and ALF can:net be determined on the basis

|
ot '

PN : . ‘
of entry -inithe grade of Bs.550-750 as Chargeman 'A*' but
27T e IR NN
. h ) ;:).":-,\

. should, be défsrxnined on the basis ©f promotion as ALF in

S

. 7 Y .
: B
“ the same graﬁié‘,‘zof Rs. 550-.750, There is nothing on record

/
£/
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- . 4 i ’ : .
‘”,n‘_;‘sm;w'__jchat'/v’his principle shoeuld net form the basis of
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detetiiining ‘the inter se seniority of Chargeman 'aA' andALF
in the gradei of Rs.550-750. Since the applicant had been
| . ,
| ‘
promoted as ALF in the year 1981 when Shri Qureshi was only

a Chargeman'i‘A' there is)pfima facie,force in the contention

of the applicant that he should be ranked senior to

Shri Qureshi% for all subsequent promotions. It is only

because the EaPplic'ant has been ranked junior to &kx

¥ Shri Qureshii- because of the eariie;:, entry of Shri Qureshi
in the gradeir of Chargeman R$.550-750 that he has been
superseded by Shri Qureshi for promotion as LF w.e.f. 1.1.84,
l .
‘The applicanit has mentioned in his representation dated

16.1.1992 (Anpex.A-8), that a seniority list was circulated

W on 1.7.1988 |in which he was shown below Shri Qureshi. The

essd
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|
applicant had filed a representation against thig change in

I ) . '
seniority vis-a-vis his position in the earlier seniority
|

list circulated on 31.3.1983 but his representation was re jcted
| .

I
en the grOunds that the date of promotion as Chargeman in the .

scale Rs.550.-"7:50-w0qld be the basis for deciding the inter se

. | . .
seniority of |Chargeman and ALF.

| .
4. We f£ind that there is an express admission in the

letter dated |27.5.1991 of the Headquarters,Northern Railway,
27

that ALF should be ranked senier to Chargeman "A' during the

reriod when ALF was a promotion post from that of Chargeman.

2 h atdnd eanliend
J/Bven though ‘I:l.hls letter is specifically applicable only to a

|

| .
particular category, namely,those who were promoted as LF on

| | _ \ :
1.1.1984, this is an admitted principle which apparently should
determine the inter se seniority of Chargeman 'A' and ALF even

for the purpf0sés of premotion aslI.F and not rerely for deter-
[ . .

I

inter se senlorlty of those Who have already been

S ‘{\(\

P heS
./)

I'-

:/
/; promoted as fLF on 1. 1, 1984

II
o
N
il ot . .
In;i_:lj@’e facts and circumstances of the case we hereby
/':"h

\‘\x&iréetmthe resporﬁents that they shall reconsider the seniority

K l’.a E ’
_..._,..«—:f;" )

‘list of Chqrgeman 'B'/ALF(Grade Rs. 550-750) on the basis of this
prlnc1p1elwn;1ch ‘they have themselves acknowledged in the said

| .

‘ 3
letter of 27.5.1991 and. meke the required changes as per this bro
reconsiderat:&@n.lel promotions‘ made to the gradel of IF shall

- I

I

ccnsequently be revised in accordance with this revised seniorit:
. | /b 4.0 g ‘ihlz‘r\ %ma—f)/vﬂa%wa-(,“z(

list of Chargeman ‘A'/ALF based on the/\prlnc:Lple which the
I

' reh.spondents themselves deem to be the just and fair principle

. ; ,

for determining the inter se seniority of Chargeman 'A'/ALF
i \ R

as expressed in the said letter of 27.5.1991. 1In case the

| ve 5




respandents Feel that this principle will not be applied

|
|

for determlnlng the seniority of - Chargeman/AlF for the
! } L P »w

pur peses of premotlon as wBr despite their own admission 1n
! .

the said letter of 27.5.1991 that ALF should rank senier
I

to Chargeman"A' then they should inform the applicant

7,—-—_‘4.\ |
P ot o |

Mo

through @\speaxlng order clearly giving the reasons why this

\,N,
/ pmlncigﬂe 1slbe1ng ignored :or determlnlng the inter se

seniority. of|Chargeman/Alﬁ when it is w being adopted for

'dgtegmxn%pg the inter se seniority of LF who were promoted

x5 . ,,,.A’
Tl e

en the same date viz. 1.1,1984. The respondents shall review
1 )

the senieritj<list as aforesaid and give a reply.t® the
| _
applicant wiﬁhin a peried of three months from the date of

receipt of alcopy Of this order. A copy of the O may be
| .

“sent to each |of the re3pondenté alongwith a cepy of this
order. With ithis direction, the (A is disposed of at the

stage of adm1551on.
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